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4125. SHlU Y.S. MAIJAJAN; Will 
the Minister of ENERGY be pleased to 
sta .. ,t~., roactjo~!of . Government, to the 
SUaMtjQD. of. lb. . Federiuton.! oi '. Indian 
Ch~.~·of Comme~o and. Industry for 
settiq, up three i of . four '\ po"er unit. 00 
manageolent contract basis by the .. priva~ 
sector to create a spirit of competition and 
eosqre inc::reased. efticiency aimed to tackle 
power shortaso ? 

THE MINISTER OF ENERGY 
(SKIll V ASANT SATliE) No such 
proposal·, has, been receil-ed from the 
Federation of Indian Chambers of 
Commerce and Industry, 

[TranI/alton} 

MisappropratioD of rupees one lakb 
in ar.ach ·Pon. Oftlee Bllarpbori 

4126. SHRI KALI PRASAD 
PA~DEY ~ Will the Minister' of COM. 
MUNICATIONS be pleased to state ~ 

(I) whether it is fact that a. case of 
misappropriation of approximately , rupees 
one lakh in the branch post office 
Bharphori under sub-post office. Narbia. 
situated at the eastern end' of Madhubani 
Circle, was· exposed and thereafter the· 
entire amount was returned; 

(b) if so, whether any action has boen 
taken so ,far by tho postal ' suporintendent, 
Madbubanj, against the guilty employeesl 
officials involved in this case; 'and . 

(c) if so, the details thereof and if not, 
the reasons therefor ? 

THE MINISTER· OF STATE OF 
THE MINISTRY OF COMMUNICA-
TIONS AND THE MINISTER OF 
STATE IN. THE MINISTRY OF 
HOME AFFAIRS (SHRI RAM NIWAS 
MIRDHA) : (8) ~es, Sir, but the amount 
involved :-is R •• , 48_700.22 paj_. 

(b) -Actl (c) The officials .'. involved 
ba.v •. ~ b..,. put" off; d\lty all~t ~bc: ~.I~ h~t ' 
been reported to P()Ii~~. 

FUDdloDIDI of Telearaph JlD_i. 
Jbanli Dlvilion 

4127. SHRI SWAMI PRASAD 
SINGH: Will tbe Minister of COM. 
MUNICATIONS be pleased to state: 

(a) whether .teJelraph lines laid seveR 
years alo, in 1979 in different areas is 
Jbansi Divison particuJt;lrly in Hamirpur t 
Kurara. Sarila and Rath in Hamirpur 
district are in working order for sendins 
telegraphic messages; 

(b) jf so, the reasons for sending 
telegraphic messages by post only froln 
the said and other places of Bundelkband 
which reach their destination Jater than 
even the ordinary dak and thus' the very 
purpose of sending emergent Messages by 
telegram is not served; 

(c) jf not, the reasons for non-
functioning of these lines and by what 
time the same will start functioning; 

(d) the annual expenditure teing 
incurred on officials, emp oyees and 
telegraphists meant for the maintenance of 
this line jncluding other miscellaneous 
expenditure; and 

(e) the action being taken or proposed 
to be taken in this regard '! 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
AND THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI RAM NIW AS MIRDHA): 
(a) to (e) The information is being 
collected and will be placed on the table 
of the house shortly. 

Telephone lines in Bihar remain 
out of order 

4128. SHRI RAM 
PASWAN :, Will the. 
COMMUNICATIONS 
state: 

BHAGAT 
Minister of· 

be pleased, to 

(a) whether it is a fact that telephone 
lines in Patna, Darbbanga, Muzaffarpur, 
Saharan, Champaran, Samastipur and. 
Madhubani areas of Bihar always remain 
out of order, if so, the reasons therefor; 
and . 




